
(c) To aotve tho mndning ceses, the 
blawingstepearebdngtdcen:- 

(1) Enquiries are being made from 
different persons in the areas about 
the particulars d vehicks involved 
in the d e n t s ,  where the number 
of the vehicle could not be noted at 
the spat 

(2) The record of S. T. A regarding 
particulars of vehkles are being 
Wnized/oWained. 

(3) Eye-witnesses/v&ims are being 
contacted to find dues about of- 
fending v e h b .  

(4) Noticerr ub 88 U V. Act are being 
given to the ownen to produce 
vehicles. &+, 
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5771. WRI  SURESHANANDmwh 
Will the Minister of HOME AFFAIRS be 
pbaad to date: 

(a) the total number of telephone ex- 
changes in Etah district of Uttar Pradesh; 

@) the pkices in the crwntty for which 
S.T.D. linkisprwided fromtheseexchanges; 

(c) whether the Government propose to 
convert these exchanges into electronic ex- 
chaw=; . 

THE MINISTER Of  STATE IN THE 
MINISTRY OF COMMUNICATIONS (H 
M E S H  PILOT): (a) The total number d 
leleQhone exchanges functioning at present 
in Etah district in Uttar Pradesh are 25. 

@) Tm, exchanges namety Etah 
Kasganj are having STD link to those tom, 
of wuntty which are having STD fac i l i i .  

(c) to (e). As part of network modemb 
tion plans of the department, all Ite expbed 
eledromechanical exchanges will. be re- 
placed by electronic exchanges progw 
sively. During 1991 -92 Patiali Exchange &to 
be wnverted to an Eledronic Exchange. In 
a d d h  STD facility is planned tobe provided 
to all su Wiisional headquarters by March, 
19%. 

Telephone Exchanges In Kolhapur and 
Sangll dlstrlcts of Wharashtn i 
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5772. SHRl UDAYSINQRAO 
GAIKWAD: will Gi-tter ~-COMMUN~- 
-& pleased to state: 

(a)thedetailsd thetelephoneexchanger 
functioning in Kolhapur and Sangli Distrida 
of Maharashtra as on July 1,1991 ; 

@)thedetailsdthetelephoneexch~ 
of the above distrids which have been oon- 
vetted into electronic exchanges rn ffar; and 

(c)thedetailsofthetelephonee~ 
which are proposed to be converted into 
electronic exchanges by the end of 1 991 -92 
or 1992-93 ? 

(d) W so, the details thereof, and M E  MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHR1. 

(a) thesbp~bdng taken by theGowm- RAJESHPILOT):(a)Thedetailsofte~ 
~ m o d e r r J l e t h e a m ~ & a t b n s y s t e m  exchmgesfunctMnginKothapurandSang0 
in Et8h dbW a d  to pravlde S.T.D. fadltty dW&8ason1,7.91 mgiveninthecttrdwd 
avo@? rtrrbmrnt4 
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